Annexure — 7

Name of the corporate debtor: FANS ASIA PRIVATE LIMITED; Date of commencement of CIRP: 20/10/2023;
List of Creditors as on: 11/12/2024

List of operational creditors (Government dues)

(Amount in%)

Details of claimant Details of claim received Details of claim admitted Amount of
any
SL. % of voting ?OI::;‘;ZZ::: mutual cllsal?n(:l:lnnt d():; Amount of claim |Remarks, if
No. Date of Amount Amou.nt Nature | Y nether |- v cin lai dues, that ificati not admitted any
Department Government . . of claim . related . claim be set| YErHcation
receipt claimed admitted of claim arty? CoC, if may be se
party: applicable off
ESIC,
1 Visakhapatnam [Govt of India  [29-11-2023 (124959 124959 No 0.12 |0 0 0 0
Rejected as
the Claim is
GST, Sector 13, not received
2 Prayagraj (B) Govt of UP 23-02-2024 7815804 0 No 0 0 0 0 7815804 in time
Rejected as
the Claim is
not received
3 SGST, Prayagraj |Govt of UP 13-11-2024 (15700245 |0 No 0 0 0 0 15700245 in time
Total 23641008 124959 0.12 (0 0 0 23516049




